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Offer from Fokker V.F.W. international 
for setting op manfactnring units In 

India

5853. SHRI R. S. PANDEY:
SHRI YAMUNA PRASAD 

MANDAL:
Will the Minister o ’  TOURISM AND 

CIVIL AVIATION be pleased to state.

(a) whether the Fokker VFW Inter
national has offered to set up manufac
turing unit in our country; and

<b) if so, the reaction of Government 
thereto?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI RAJ BAHA
DUR): (a) and (b). No offer from Fok
ker Company to set ud manufacturing 
facilities in India by them has been 
received. However, a proposal was 
received from M/s. Fokker V. F. W. 
International in 1970-71 to establish 
manufacture of Fokker F-28 aircraft 
by the Hindustan Aeronautics Limi
ted under licence. It could not be 
pursued as there was no demand for 
such an aircraft in India. The Com
pany revived this proposal m Octo* 
ber, 1974. There is, however, no 
change in the position as there is no 
indication of likely demand of this 
aircraft.
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U. N. Emergency Operation of relief 
in

5355. SHRI MUKHTIAR SINGH 
MALIK:

SHRI BIRENDER SINGH 
RAO:

Will the Minister of FINANCE 
be pleased to state:

(a) whether U. N. Emergency opera* 
tion of relief in India had been hit 
hard by increase in prices of oil, food 
articles and fertilizers; and

(b) if so, the broad feature* thereof?

THE MINISTER OF FINANCE 
(SHRI C. SUBRAMANIAM> * (a) 
and (b). In pursuance of a Resolution 
adopted by the U. N. General As
sembly at its Sixth Special Session, 
held in May, 1974, the Emergency 
Operation was launched to provide 
timely relief to the developing coun
tries most seriously affected by the 
recent economic conditions so as to 
enable them to maintain unimpaired 
their essential imports for the dura
tion of 12 months. A list of 29 
countries, including India, has been 
indentifled by the U. N. as those most 
seriously affected. Assistance under 
the U. N. Emergency Operation can 
be provided through bilateral or mul
tilateral channels, and a Special Ac* 
count has been opened in the 17. N. 
to receive contributions for extending
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multilateral assistance. India has 
so far received 17 million from the 
UN. Special Account and a further 
sum of $50 million as grant has been 
allocated bilaterally by the E. E. C. 
out of its first tranche contri
bution to the U. N. Emergency Opera
tion These funds are expected to 
be used for the purchase of essen
tial commodities from the member 
countries of the E E. C.

Steps to check incidents of Hijacking

5356 SHRI YAMUNA PRASAD 
MANDAL Will the Minister of 
TOURISM AND CIVIL AVIATION 
be pleased to state

(a) whether Government are aware 
of the recent increase in the incidents 
of hijacking of planes, and

(b) if so, the remedial measures 
taken to prevent such incidents of our 
planes and on our soil9

THE MINISTER OF TOURISM 
AND CIVIL AVIATION fSHRI RAJ 
BAHADUR) (a) Compared to pre
vious years, there has been no in
crease m the incidents of hijacking in
1974

(b) The following measures have 
been taken to prevent incidents of hi] 
ackmg of our planes and on our 
soil —

(a) Screening of pas^engpr lists 
to pickout potential hnackers/ 
saboteurs for detailed in
vestigation by the CID,

(b) Frisking of outgoing pas
sengers, domestic and irter- 
national,

(c) Hand baggage to be fully 
searched along with the pas
senger;

<d) In high-nsk areas, unac
companied baggage, cargo 
andpostal parcels, to be de
tained for 24 hours, before be
ing loaded into aircraft as a

precaution against time- 
bombs;

(e) Posting of armed guards for 
aircraft parked on apron for 
immediate take-off;

(f) Surveillance of passengers i »  
airport departure areas by 
plain clothes staff of the CID; 
watch on passage between de
parture lounge and aircraft;

(g) Control of access to the ap
ron bv posting guards at en
trances leading to it and 
restricting entry to those em
ployee* displaying photopas
ses on their coat lapels or 
over their shirt pockets and t 
bonafide passengers.

(h) Carrying out anti-sabotagp 
check of the aircraft before 
parking it on the apron for 
embarkation of passengers antf 
loading of cargo and

(i) Installation of metal detec
tors at bel<»ctr»d airports

Transfers in the Office of CDA, Patna

5T)7 SHRI K M MADHUKAR 
Will the Mmistn of FINANCE 
be pleased t0 state

(a) whether every year heavy ex
penditure is incurred on transfers and 
All India Transfer Liabilities Allow
ances m Defence Accounts Depart
ment,

(b) whether various disturbances 
are caused to the establishments due 
to frequent transfers of the low paid 
Class HI and Class IV Employees m 
thra Department; and

(c) if so, whether Government are 
formulating and implementing the 
policy of regional transfer in all CDA 
Offices and particularly in CIXA. 
Patna Office where transfers axe made 
on large number* every y*ax»T




